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pPropose to repeal the Bomus Act,

THE MINISTER OF PARLIAMEN-
TARY AY¥YFAIRS AND LABOUR
(SHRI RAVINDRA VERMA): There
is no proposal to repea] the Payment
of Bonus Act, 1965. However, de-
mands have beep receiveq for am-
endment of the Act in certain res-
pects and these are being considered.

Statement by Mr, Richard Nixon about
aleged pian of former Prime Minister
. of India tg invade Pakistan

1501. SHRI G. M. BANATWALLA:
SHRI MUKHTIAR SINGH
MALIK:
SHRI SUKHDEV PRASAD
VERMA:
SHRI ISHWAR CHAUDHRY:

Will the Minister of EXTERNAL
AFFAIRS be pleased to state:

(a) whether it has come to the no-
tice of the Goverament that the for-
mer President of U.S.A., Mr. Richard
Nixon, had made a statement that Smt,
Indira Gandhi’s Government had plan-
ned to invade and capture West Pak-
istan in 1971; and

(b) if so, Government’s reaction to
that allegation?

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI ATAL BIHARI VAJ-
PAYEE): (a) Yes, Sir.

(b) Defence Minister Shri Jagjivan
Ram has contradicted the statement
of Mr. Nixon stressing that jt was
never a decision of the Indian cabinet
to invade Pakistan in 1971, Prime
Minister has also rejected Mr. Nixon's
statement against the previous Indian
Government.

Statement made by Indian High Com-
missione, in UK.

1502. SHRI  GAURI SHANKAR
RAI: Will the Minister of EXTERNAL
AFFAIRS be pleased to states
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(a) whether his attention has been
drawn towards a mew; item published
in a local gdaily dated 11th August,
1976 in which shri B. K. Neéirru, Indian
High Commissionsr in UK., referring
to Shri K, K. Birla’s speech, ig report-
ed to have said in London that he
agreed entirely with what Mr. Birla
hag said; and

(b) if so, has the Government ask-

‘ed the High Commissioner sas to why

he supported such a controversial
speech against all norms of Ambassa-
dorial post?

THE MINISTER OF EXTERNAL
AFFAIRS (SHR1 ATAL BIHARI
VAJPAYEE): (a) A Samachar report
carried in the Indian press on 11th
August 1976 reported the High Com-
missioner of India 1n London as hav-
ing agreed with Shri Birla’s view
that the emergency should have been
declared much earlier.

(b) The High Commissioner has
explained that the thrust of his ex-
tempore speech on that occasion was
that failure to enforce the law for
many years had caused conditions in
India to deteriorate to such an ex-
tent that the country was moving to
a state of chaos which was checked
by the emergency.

Instructions had been issued by the
former Government to Indiap, Mis-
siong abroad to explain and justify
the declaration of Emergency along
with background information, It is
one of the duties of Representatives
serving in Missions abroad to explain
as plausibly as possible to justify ac-
tions and policies of the Government
that is in power.
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Debts on Industrial Workers

1505. SHRI KARPOORI THAKUR:
Will the Minister of PARLIAMEN-
TARY AFFAIRS AND LABOUR be
pleased to state:

(a) whether the burden of personal
debts on industrial workers has in-
creased during the past few years;

(b) if so, the steps being taken by
Government 1o make them free from
these debts; and

(c) outlines of the Scheme being
formulated by Government to check
the exploitation of industria] labourers
by the usurerg in future?

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND LABOUR
(SHRI RAVINDRA VARMA): (a)
v (c). Comparable figures indicating
increase or decrease of indebtedness
are not available. According to a
Pilot Survey conducted at Delhi
recently, the comparative figures of
average indebtedness for working





